
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10633 0 74 74 0 0 51 51 10656

CIVIL SECOND   APPEAL 3276 0 23 23 0 0 35 35 3264

EX. FIRST APPEAL 55 0 1 1 0 0 0 0 56

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30648 51 346 397 0 11 291 302 30743

CIVIL REVISION 467 0 23 23 0 0 32 32 458

CIVIL REVIEW 660 4 9 13 0 5 3 8 665

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 414 1 0 1 0 3 0 3 412

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 740 0 9 9 0 0 2 2 747

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 11 0 0 0 0 0 0 0 11

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 21 0 0 0 0 0 0 0 21
CIVIL TRANSFER APPLICATION 404 0 28 28 0 0 26 26 406

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 2 0 2 6

SPECIAL APPEAL ( WRIT) 2278 128 0 128 0 173 0 173 2233

CIVIL CONTEMPT 4333 5 134 139 0 9 31 40 4432

CIVIL WRIT 66946 94 1866 1960 0 93 1218 1311 67595

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 165 5 0 5 0 0 0 0 170

CROSS OBJECTION 1060 0 10 10 0 0 6 6 1064

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 122196 288 2523 2811 0 296 1695 1991 123016

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 1 0 1 7

CRIMINAL APPEAL 24077 28 162 190 0 3 71 74 24193

CRIMINAL REVISION 9344 0 106 106 0 0 118 118 9332

10274 1 662 663 0 1 562 563 10374

2153 0 1173 1173 0 0 1343 1343 1983

CR. CONT. PETITION 5 0 0 0 0 0 0 0 5

CRIMINAL REFERENCE 0 1 0 1 0 0 0 0 1

HABES CORPUS 117 34 0 34 0 26 0 26 125

CR. L TO A 363 0 40 40 0 1 24 25 378

CRLW 510 17 185 202 0 16 171 187 525

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46852 81 2328 2409 0 48 2289 2337 46924

TOTAL A + B 169048 369 4851 5220 0 344 3984 4328 169940

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

764 40 100 140 0 31 83 114 790

2299 0 97 97 0 0 80 80 2316

11768 0 600 600 0 0 462 462 11906

61 0 66 66 0 0 58 58 69

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

351 4 41 45 0 4 38 42 354

           TOTAL -C 15243 44 904 948 0 35 721 756 15435

CRIMINAL TRANSFER PET. 56 0 4 4 0 0 5 5 55

0 0 0 0 0 0 0 0 0

           TOTAL -D 56 0 4 4 0 0 5 5 55

TOTAL  C+D 15299 44 908 952 0 35 726 761 15490

TOTAL A+B+C+D 184347 413 5759 6172 0 379 4710 5089 185430

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2128 0 74 74 0 0 15 15 2187

788 0 23 23 0 0 30 30 781

4645 11 159 170 0 11 82 93 4722

316 0 22 22 0 0 15 15 323

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

396 0 28 28 0 0 26 26 398

17 0 0 0 0 0 0 0 17

1848 128 0 128 0 183 0 183 1793

39972 69 1842 1911 0 64 1108 1172 40711

TOTAL -E 50138 208 2148 2356 0 258 1276 1534 50960

1498 5 118 123 0 5 53 58 1563

CIVIL MISC. CASE 2533 72 47 119 0 6 53 59 2593

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 45 0 0 0 0 0 0 0 45

TOTAL -F 4076 77 165 242 0 11 106 117 4201

TOTAL  E+F 54214 285 2313 2598 0 269 1382 1651 55161

TOTAL- MISC.  (C+D+E+F) 69513 329 3221 3550 0 304 2108 2412 70651

TOTAL  A+B+C+D+E+F 238561 698 8072 8770 0 648 6092 6740 240591

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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